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Shrimati Tarkeshwari Sinha: In
view of the fact that the intensity of
the flood inside the embankment 18
very acute tms time because of the
embankment that 1s taking place, may
I know what special steps have been
taken by Government to evacuate the
wvillagers there and what rehef do
Government propose to offer them?”
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Shri 8§ K. Patil: It has been sug-
gested by various Members that due
to the embankment, perhaps, the
danger has shightly increased But,
they forget one thing that while the
danger might have shghtly increased
inside the embankment, 1t has pre-
vented the danger reaching about 20
times more people and, I do not know,
how many times more distress There-
fore, we have to weigh between the
two and when the barrage part of it
18 complete, then, possibly, this will
be less, But, so far as the villagers
that stay within the embankment are
concerned, to remove that danger
completely 18 impossible That can
never be done

Shri Kasliwal: May I know whether
Government have been able to assess
the damage caused by recent floods?

8hri 8. K. Patil: We have not yet
because the floods are in the process
and, therefare, it 18 too early to assess
finally the damage that has been
caused,

Shrimati Tarkeshwarl Sinha: In
view of the fact that some of the
villages have been completely drown.
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od inside the embeankment may I
know whether Government thinks 1t
urgent to remove these villagers from
those villages and may 1 also know
what specific help the Government is
going to give to the Bihar Govern-
ment to reduce the suffering?

Shri 8. K. Patil: Out of 200 villages
about 24 villages have been badly
affected; and, so far as they are con-
cerned, they were very promptly
removed to the special hutraents
which are erected on the embank-
ments and roundabout and all relief
that 1s possible to be given is bemng
given by the Control Board that looks
after the operations.

WRITTEN ANSWERS TO
QUESTIONS

Indians Abroad

*976. Dr. Ram Snbhag Singh: Will
the Mumster of Home Affalrs be pleas-
ed to state:

(a) whether there 1s any proposal
or scheme to offer services to Indians
who are at preseat serving m foreign
countries for lack of work here; and

(b) if so, what progress has been
made n this regard?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b) A statement setting out the
steps being taken i1n this connection,
18 placed on the Table of Lok Sabha.
[See Appendix III, annexure No 40]

Imwport of Spring Steel Wire

*984, Shrimsti Parvathi Krishnan:
Will the Minister of Steel, Mines and
Fuel be pleased to state:

(a) whether the import of spring
steel wire (raw material for spring
seating and upholstery) has been
banned,

(b) 1if so, the reasons therefor;
(c) whether Government have re-

ceived any representation from any
firms regarding the same; and





